
THE GAUH TI HIGH COURT AT UWAHATI
(THE HIGH COURT OF ASSAM:NAGALAND:MIZORAM AND ARUNACHAL PRADESH)

ATT

Dated: Guwahati, the 2nd August, 2023

NO.HC.VIT-84/ 2O2Ol7LgLlA### The Hon'ble Gauhati H igh Court has been

pleased to direct all the Grade-I Judicial Officers dealing with MAC cases in the

states of Assam, Nagaland, Mizoram and Arunachal Pradesh who did not join the

earlier programme held on 25-03-2023 to participate in the "Sensitization

Training Programme" scheduled to be held on 23-08-2023 from 4:O0 P.M.

to 5:OO P.M. through virtual mode.

The other interested Grade-I Judicial Officers of the states of Assam,

Nagaland, N4izoram and Arunachal Pradesh dealing wlth MAC Cases may also join

the aforesaid programme, if they so desire.

The link for the proposed training is httos://bit.lv/473x0vc
The General Instructions for Training (online mode) for

participation is enclosed along with the Notification.

By Order

Sd/- R.A. Tapadar

REGISTRAR (]UDICIAL)

Memo No. HC. l-a4l2O2Ol7L92-72LOl A Dated: O2-08-2023
Copy forwarded for information & necessary action to:

1. The L.R. & Secretary to the Govt. of Assam, Judicial Department, Dispur,

Guwahati, Assam.

2. The Registrar (Admin./Vigilance/Esstt.), Gauhati High Court, Guwahati.

3. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice,

Gauhati High Court, Guwahati.

4. The Registrar, Gauhati High Court, Kohima Bench, Kohima / Aizawl

Bench, Aizawl / Itanagar Permanent Bench, Naharlagun.

(He is rcquerted tu inform all the Grad*f -Iudicial

Offtcerc of their rcsryctive States dealing with MAC @ses ahout

this Notifrcation)

5. The District and Sessions Judges,

Bajali / Baksa / Barpeta / Biswanath / Bongaigaon / Cachar / Charaideo /
Chirang / Darrang / Dhemaji / Dhubri / Dibrugarh / Dima Hasao /
Goalpara / Golaghat / Hailakandi I Hojai lJorhat / Kamrup (M) / Kamrup
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/ Karimganj / Karbi Anglong / Kokrajhar / Lakhimpur I Majuli I Morigaon /
Nagaon / Nalbari / Sivasagar / Sonitpur / lrnsukia / Udalguri / South

Salmara-Mankachar / West Karbi Anglong.

(He/She is reguestd to inform all the Grade-f Judicial
Ofl'ierc dealing with ttlAC cases abut this wotifi@tion).

6. The Secretary, Gauhati High Court Legal Services Committee.

7. The Member, MACT Kamrup, Amingaon/Cachar, Silchar/Kamrup (M) No.

l, No. 2 & No. 3 /Nalbari /Sonitpur /Nagaon /Goalpara /Dhubri /Barpeta.

8. The Special Judge-cum-Judge, Designated Court, Assam.

9. The Special Judge, Assam.

10. The Special Judge, NDPS Court, Guwahati, Assam.

11. The Special Judge CBI & NLA, Guwahati, Assam.

12. The Special Judge, CBI, Addl. Court No. U No. 2/ No. 3 Guwahati, Assam.

13. The Member Secretary, Assam State Legal Services Authority/Nagaland

State Legal Services Authority/Mizoram State Legal Servtces Authority/

Arunachal Pradesh State Legal Services Authority.

14. The Project Manager, Gauhati High Court, Guwahati.

(He is rquestd to upload the notiftcation immdiately
in the offrcial website of the Gauhati High Court, Guwahati).

15. The Administrative Officer, Judicial Academy, Assam with a request to
place the Notification before the Hon'ble Director, ludicial Academy.

16. The Private Secretary to Hon,ble Mr. Justice Manash Ranjan patha(

Gauhati High Court, Guwahati for his Lordship,s kind information.

17. The C.A. to the Registrar General, Gauhati High Court, Guwahati.
[THE LIST OF OFFICERS HEREII'AECIVE 15 NOI TECESSARITY T ORDER Of SE TORITY]

R . e- l--p.-)-rr
a2 _ 6?.a,

REGTSTRAR (JUprCrAr)
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I

IUDICTAL ACADEMY, ASSAM

General Instru<tions for Trainino ( Online Mode)

The trarning programme will be conducted by using the Online vc/Me€tinq Sofhflare

"Microsoft Teams" whic h wtll be two-\'vay audio-vrdeo rnteraction-

I via th€ JoinirEn
2. Particapants are to r tn

Lrnk as notlfied and also uploaded in the web6ite of ludicial Academy' Assam

minutes
3, ParticiPants are requested to rePort online through ioining Link' at leac 10

before the sdledu led time of vrdeo Conference and maintain Punctuality

4. Participants are to keeP their video ON' continuouslY throuqhquL& till lhe

5

conclusion of the training'

All the Pa(icipants are to follot'v the Vldeo Conference Protocols like: -

a

Ulogle themselves'

b. At the end of the deliberation of the Resource Person' particiDants maY rais€ hand

Ensure proper lnternet connectrvlty with adequate data so that they (an attend the
C

training without any network and connectivity issue

6. PartriPan6 are to wear formal attire (befinrng an otficer) while afiending the trarning'

7. PartioPants are to check the omcial websrte of ludrcial Academy' Assam tor updat6'

8. loining Guide (Steps b€low are to be followe'd):

> Click on the given link or tYpe the given link on the browser'

> A new tab with a PoquP will oPen

o Select'Open Microsoft Teams'if you have Microsoft Teams App installed in your

device.

OR
. Cancel the Pop-rjp and click on 'Continue on thls bro\ 6er''

> For Smartphone Uic'oson ieats epp needs to be rnstalled b€fore i'ining the vC'

Note: - Queries and other information through e-mail may be obtained from: -

E-Marl suggestion laa@gmail.com

Mobile: -8723028535 / 8133998881

a Note:. The samc ls essentla| for preparatlon, maintenance and submission of accurate

repo(.


